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Shri Datar: I could not follow the 
latter part of the question.

Mr. Speaker: He wants to know
whether the Minister is satisfied with 
the progress of the work.

Shri Bhakt Darshan: Are any spe
cial steps being taken?

Shri Datar: So far as this question
is concerned, the first and the fairly
important task is the finalisation
of the scientific and other terminolo
gies in Hindi. That work is being 
carried on by the Ministry of Educa
tion They have finalised words in 
respect of about eight subjects, and 
provisional lists have been prepared
in respect of the other twelve, and 
as soon as this is over, it will be 
possible for the various Ministries to 
undertake the translations of other 
Acts or rules or manuals. Then, so 
far as these Central Acts are concern
ed, it would be for the Law Ministry 
to undertake the translation.
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8hri Datar: As the questioner him
self has stated, this work has to be 
completed by 1960. That is the pro
visional date.

Shri B. Das Gapta: May I know
whether the Report of the Official 
Language Commission itself has been 
translated into Hindi or not?

Shri D ate: Th* translation is betas
done.

MM m nunU b: When we have de
cided to replace English by Hindi, may 
I know whether any attempts have 
been made by Government to trans
late important and valuable books at 
English into Hindi?

Shri Datar: Let us first translate th*
Acts and the manuals. Then, that 
question might be considered.
flanking Facilities in Jute Grawing 

Centres
*1392. Shri Bameshwar Tantia: Will 

the Minister of Finance be pleased to
state:

(a) whether banking facilities In 
the jute growing centres are very
inadequate for the small traders and 
cultivators; and

(b) whether Government are taking 
some steps for giving them facilities
of advances to check the falling price
of jute?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) Yes.

(b) In view of the small amounts 
involved and the nature of the secu
rity which cultivators and small trad
ers are able to offer, it has not been
possible for commercial banks to pro
vide banking and credit facilities in 
the jute growing areas. Advances are, 
however, made to the cultivators of
jute by the State Government in 
West Bengal and the question of
organising an adequate number of
cooperative societies has been under 
consideration.

Shri Bameshwar Tanttau May X
know whether it is a fact that some
years ago on account of the very small 
stock in Calcutta jute mills, the Re
serve Bank directed the scheduled
banks in the mofussils not to give
credit facilities to the jute traders? If
so, may I know whether in view at
the fact that the position is now the
reverse and the cultivators cannot sen
their jute at reasonable prices, the
Reserve Bank will again direct the
mofussil banks in the States to give
credit facilities liberally?

Shri B. ft. Bhagat: We are not 
aware of way such directive.



Shri Fnbhtt Ear: May I know 
whether the State Bank which was 
asked to open branches in the rural 
areas would be asked to give credit 
facilities to the cultivators?

Shri B. R. Bhagat: Tills particular 
question of giving facilities to the 
cultivators cannot be very adequate* 
ly tackled by opening of branches or 
commercial banks, because, firstly, the 
amounts required by the cultivators, 
is very small, being of the order of 
Rs. 100 or Rs 200. That can better 
be looked after by the co-operative 
societies. All that work is taken up 
by the Reserve Rank in consultation 
and in co-operation with the various 
State Governments. For example, 
the Government of West Bengal has 
started a few co-operative societies, 
and the same facilities can be pro
vided in other States as well.

Shri Fanlgrahi: May 1 know whe
ther any amount has been advanced 
to the Government of Orissa to pro
vide facilities to the jute growers in 
Orissa?

Shri B. R Bhagat: We have no in
formation. The Government of West 
Bengal has set apart a sum of Rs. 25 
lakhs in their budget for giving ad
vances to the co-operative societies. 
We have no information whether such 
budget provision has been made by 
either the Government of Orissa or 
the Government of Bihar or even the 
Government of Assam.

Shri Thirumala Rao: May I know 
the actual amount of credit that has 
been distributed to these jute grow
ers in West Bengal through the co
operative movement or co-operative 
societies?

Shri B. R Bhagat: It is very diffi
cult to compile those figures, but a s  I 
said, in the budget, a provision of 
Rs. 25 lakhs exists. I am not in a posi
tion to say how much has been spent 
out of that.

Shri Rameahwar Tantla: in spite of 
the fact that Bihar ia the chief Jute 
growing area, th« credit facilities are 
not quite the same as they were in
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the previous year, not only in the 
case of the small traders but even in 
the case of the big vyapari*.

8hri B. R. Bhagat: The hon. Mem
ber is giving information.

Siltooaas
*1393. Shri Brajeshwar Prasad: Will 

the Minister of Education and Scien
tific Research be pleased to state:

(a) whether the Central Building 
Research Institute, Roorkee, has done 
any work on silicones for protection 
of masonry;

(b) if so, with what results;

(c) the constituents required for 
manufacture of this material;

(d) whether any other protective 
treatment for mud-houses are under 
experiment in th« Institute; and

(e) if so, with what results?
The Deputy Minister of Education 

and Scientific Research (Shri M. M. 
Das): (a) Yes, Sir

(b) Results have shown that appli
cation of silicones on kutcha mud 
walls can afford protecion against 
monsoon within a reasonable cost

(c) The composition of silicones 
vanes according to their use Main 
constituents are: Chlorine and sand.

(d) Yes, Sir.
(c) Experiments are still in pro

gress.
National and State Highways in 

Tripara
‘ 1394. Shri Daaaratha Deb: Will the 

Minister of Home Affairs be pleased 
to state:

(a) the names of National and State 
Highways in Tripura; aad

(b) the basis on which they have 
been declared aa such?

The Minister «f State to Ik* Minis
try «t Home Affairs (Shri Date):
(a). At present there are no National 
or State Highways in Tripura.
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